ICONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF DECEMBER-2024
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H. SANJEEV KUMAR AGGARWAL,| 01, Extension Block, Tis HazariSuit for Recovery ICS COMM-871/2023 29.05.2023 CO BANK VS. SANTOSH|SH. SUNIL9315971342 &02.12.2024 IContested Suit for]
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi [KUMAR MISHRA IKUMAR  AND|8826938391 [Recovery
ICOURT)-01 ISH. ROOPESH|

ISHARMA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-2453/2022 05.11.2022 OLTERS KLUWERSSH. SUSHANT[9268917477 [07.12.2024 763 Yes IContested Suit foy
ICourts, Delhi [[NDIA PVT. LTD. VS. AMITISINGHAL AND& [Recovery
[BOOK CO. LTD. ISH. NISHANT|9968464658
HA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-172/2024 130.01.2024 IM/S.  BANWARI ISH. DEVANSH|9310316497 [09.12.2024 314 [Yes IContested ISuit foy
ICourts, Delhi IARORA VS. TROVICADUA AND SH& [Recovery
[FOODS & BEVERAGESHIMANSHU 9810815164
[PVT. LTD. ISHARMA
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1046/2023 18.07.2023 [RAJESH KUMAR GUPTASH. MOHIT|9560673438 [16.12.2024 517 [Yes IContested Suit for
ICourts, Delhi S. MUNICIPALSINGHAL ANDi& [Recovery
ICORPORATION OF DELHI|SH. MOHIT|9643824994
ISHARMA
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-2250/2022 26.09.2022 [LOKDHUN TELEMEDIASH. PARVEENP654124598 [18.12.2024 814 [Yes IContested ISuit for
ICourts, Delhi [PVT. LTD. VS. SHREHKUMAR AND®& 9717639671 [Recovery
[DURGA MULTITRADESH. MANISH]|
[PVT. LTD. IBATRA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1199/2022 05.05.2022 [M/s. NORTHEX & CO. VSJSH. GAURAV|9718376190 [20.12.2024 960 Yes IContested ISuit for]
ICourts, Delhi [SUMANJEET KAUR RORA AND|& [Recovery
ISH. ABHINAV[9818817346
ISHARMA
2 [SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM)/ 1590/2021 09-11-2021 [RAVINDER KUMARSATYENDRA  [9811161525 [04-12-2024 1121 INIL ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE (COMMERCIAL 'ADHWA Vs MUNICIPALJKUMAR SINGH
ICOURT)-02 ICORPORATION OF DELH]
I3 SH. ILLA RAWAT, DISTRICTICENTRAL 1303, Extension Block, Tis HazariSuit for Recovery ICS COMM2057/2022 27.08.2022 IM/S ADITYA INFOTECHAMIT KUMARJ9871291420 [05.12.2024 831 Yes IDECREE Suit foy
VUDGE, (COMMERCIAL COURT)| ICourts, Delhi [LIMITED VS V. CHANDRA [SINGH [Recovery
3, TIS HAZARI COURT, DELHI
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM817/2023 18.05.2023 [SUSHANT SHYAM VSAJAY BAHL 9811222542 [10.12.2024 572 [Yes IDECREE Suit foy
ICourts, Delhi IAMRIT LAL KANWAR LAL| [Recovery
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 1131/2023 07.08.2023 M/S SUPRABHAT[RAKESH 9899454835 [12.12.2024 1493 [Yes IDECREE
ICourts, Delhi [ELECTRIC CO. VSSHUKLA
[LAKSHMI BANSAL
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 151/2024 25.01.2024 IGOYAL PUBLISHER &RAJESH 9313081480 [16.12.2024 1326 [Yes IDECREE
ICourts, Delhi IDISTRIBUTION VS M/SSHARMA
[NCBA EXPORTS PVT.LTD.
1303, Extension Block, Tis HazariSuit for Recovery MPT(COMM) 02/2024 [15.07.2024 [PAWAN KUMARSANJAY 9972890071 [20.12.2024 158 [YES IDISPOSED OFF
ICourts, Delhi ICHOUHAN 'S M/SSHARMA
[FIITJEE LTD.& ANR
4 IMS ANIL KUMAR SISODIA,CENTRAL 304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/848/2022 09-03-2022 [KAMINI BHATIA PROP/MOHD. SUHAIL{9871701758 [03-12-2024 910 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL [DELHI F M/S MAHIMA HERBS
ICOURT-04 s M/S RATAN CHANDRA
[SPICES AND FOOD|
[PRODUCT PVT LTD
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1305 EXTENSION BLOCK TH! ICS (COMM)/277/2023 14-02-2023 IMANISH MITTAL ANDSH. AloK9818444096 [17-12-2024 672 DAYS ICONTESTED
[DELHI IANR Vs KANWAR PREET|Tripathi
ISINGH
06 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1260/2023 [22-09-2023 [RAKESH  BANSAL _ VSSH. NITESH|9953652710 [18-12-2024 l453 DAYS YES ICONTESTED INIL INIL IRECOVERY]|
IDELHI ICANARA BANK IMEHRA
1307 EXTENSION BLOCK THCARBITRATION IOMP (T) (COMM.)/3/2024 [29-07-2024 [RAMAKANT GUPTA VsSanjay Sharma (9972890071 [09-12-2024 133 DAYS INO ICONTESTED [NIL INIL IRECOVERY/|
IDELHI IM/S FIITJEE LTD.
15 [SH. MANOJ KUMAR DISTRICTICENTRAL INIL
WUDGE (COMMERCIAL COURT)-05
6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL ICS (COMM) la7/2023 6.01.2023 ICANARA BANKISH. ANUJ AGGARWAL 9999490798 09.12.2024 [703 DAYS [YES Contested INA INA ISUIT FOR|
06 TIS HAZRI COURT CENTRAL S. RAM [RECOVER]
[DELHI IKUMAR 14 OH
ISHARMA ONEY
ICS (COMM) 2436/2022 1.08.2024 [MANMOHAN [SH. A.K. TRIVEDI 9871441764 24.12.2024 (783 DAYS [YES Contested INA INA ISUIT FOR|
ISINGH [RECOVER|
WADHWA 14 OH
ICONSTRUCTIO ONEY
INS PVT. LTD,
[VS. MCD
ICS (COMM) 76/2024 [27.08.2024 IM/S. AMARSH. DEEPAK VASHISHT  [9811217875 24.12.2024  [119 DAYS [YES Contested INA INA JU/S 34 OH
IALPHAGEN JARBITRA
IENTERPRISES [TION ACT]
Vs. M/S|
IKETASAAL
[RETAILS LLP
7 SH. MUKESH KUMAR GUPTA,CENTRAL 1302 lcs(comm) 208/2023 [17.02.2023 [DHRUV GARG VSRAJEEV 9891467200 [23.12.2024 675 INA ICONTESTED INA INA IRECOVERY
[DISTRICT JUDGE, COMMERCIAL IITHLESH SHARMA ICHAUHAN
ICOURT-07
1302 ICS(COMM) l78/2023 [17.03.2023 SAT ENTERPRISES VYDEEPAK 9811628706 [24.12.2024 648 INA ICONTESTED INA INA IRECOVERY
IPROLINE BEAUTY ANDMAHAJAN
ELLNESS PVT. LTD.
302 ICOUNTER CLAIM [28/2023 29.05.2023 [M/S PROLINE BEAUTY|DEEPAK 999980081  [24.12.2024 1575 INA ICONTESTED INA INA IRECOVERY/|
IAND WELLNESS VS M/SYADAV
[SAT ENTERPRISES
8 [SH. GORAKH NATH PANDEY,CENTRAL 1308EXTENSION BLOCK THC  |RECOVERY lcs-1188/23 26.08.2023 unjab national bank vsNA [NA 03.12.2024 465 INO ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL arah mustafa & sara
ICOURT asan
1308EXTENSION BLOCK THC  |RECOVERY cs-1357/23 14.10.2023 haryana paper convertingNA [NA 10.12.2024 423 INO ICONTESTED INIL INIL [RECOVERY/|
lindustries vs himanshu|
publication lts
BOSEXTENSION BLOCKTHC |[RECOVERY cs-901/24 20.08.2024 vipin kumar vs med INA INA 20.12.2024 122 INO ICONTESTED INIL INIL IRECOVERY/|
9 [SH. DEEPAK GARG, DISTRICTICENTRAL 1309 THIRD FLOOR EXTENTION|CS °S/COMM./472/2023 17/03/2023 1/S STAR EDUCATIONALYOGENDER 9810668042, [12/06/24 630 ICONTESTED
PUDGE, COMMERCIAL COURT-09 [BLOCK [BOOKS DISTRIBUTOR[GAUTAM 8287177965,
PVT.LTD. Vs SHWETAUJJAWAL 8178494317
JAIN IGAUTAM
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1309 THIRD FLOOR EXTENTION| ICS/COMM./268/2024 20/02/2024 Paspal Singh Vs RanjeefMOHIT BATRA09911893100 [12/11/24 205 ICONTESTED
IBLOCK ISingh & SAKELT[,9650838589
IGAKHAR
09 THIRD FLOOR EXTENTION|CS ICS/COMM./1193/2020 I30/11/2019 ICANARA BANK VS KARURIANJU JAIN &9891966005 [12/12/24 1839 ICONTESTED
IBLOCK [VYSYA BANK HITESH
ISACHAR
o [SH. AJAY PANDEY, DISTRICTICENTRAL 07 ICivil ICS (COMM)/3005/2021 18/01/24 SANDEEP JAIN VsSaroj kumar Jha (9818701001 [18/12/24 #MACRO? [Yes IContested 18/12/24
WUDGE, COMMERCIAL COURT IMUNICIPAL
ICORPORATION OF DELH]
1307 (Civil ICS (COMM)/1387/2023 19/10/23 IKRISHAN KUMAR GUPTA[Satyendra K19811161525 [10/12/24 #MACRO? [Yes IContested 0/12/24
s MUNICIPALSingh
ICORPORATION OF DELH]
1307 (Civil ICS (COMM)/1416/2022 02/06/22 SH. AZAM ALI Vs SH,Sunil Kapoor 8287605132 [23/12/24 #MACRO? [Yes IContested 23/12/24
[PANKAJ JAJORIA
307 ICivil ICS (COMM)/1604/2023 18/12/23 [SEEMA Vs NAVARAM |Anant Rao 9999421467 |11/12/24 #MACRO? [Yes IContested 1/12/24 o
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[SH. S.S RATHI, DISTRICT JUDGE,| ICOURT ROOM 310 IOMP (COMM.) IOMP (COMM.)/116/2019  [19.11.2019 JAGDAMBA SALESRamesh Kumar [13.12.2024 1851 IContested |Arbitration
ICOMMERCIAL COURT “ORPORATION Vs. STATH [petitions
IGNCT OF DELHI land
[Objections--|
134
ICOURT ROOM 310 IOMP (COMM.) IOMP (COMM.)/81/2019 28.08.2019 TIJAY PANCHOLI Vs|Laxman Singh | 19.12.2024 1940 - IContested F - [Arbitration
IASHOK KUMAR| land
IAGGARWAL IConciliation
Act 1940~
34
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/647/2021 22.02.2021 [UTTAM KUMAR PANSARIAnkit Kalra 3 03.12.2024 1380 3 IContested F F [Recovery of|
[PROP M/S SANSKRITI [Money--2(1)|
[TRADERS Vs UTTARA| ()
[FOODS AND FEEDS PVT|
[ILTD
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1082/2023 22.07.2023 M/S TEAMGLOBAI|Deepak Ki- 04.12.2024 501 F IContested F F (Civil
[LOGISTICS PVT LTD. VgMishra [Procedure
IM/S PRIME RIGS LTD ICode--
[ORDER-VI
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/5322/2021 [16.12.2021 [R.S. ALLOYS Vs EXCElAmit Kumar - 06.12.2024 1086 F IContested F F [Recovery of]
[HI-TECH PVT. LTD. Vs Money--2(1)|
[EXCEL HI-TECH PVT| (c)(ii)
[LTD.
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/936/2024 130.08.2024 IKRISHAN KUMAR GUPTAjsatyendra kumar- 10.12.2024 llo2 3 IContested F I [Recovery of|
s MCD lsingh(P), Money--2(1)|
(c)(ii)
12 [SH. RAVINDER BEDI, DISTRICTICENTRAL o1 IOMP (COMM.) 84/2024 23-09-2024 IARUN KUMAR DESHWALSAYANTANI 18240300654 [02.12.2024 70
PUDGE, COMMERCIAL COURT s PRADEEP GUPTA [BASAK
o1 IOMP (COMM.) 18/2021 [27-02-2021 [UNION OF INDIA Vs M/§VINOD KUMAR9811603482 [09.12.2024 1381
[TOMAR AND COMPANY |RAI
ko1 ICS (COMM) [1644/2019 [30-08-2019 IM/S BIOTECH Vs M/S-[I\EK VERMA (9717345273 [20.12.2024 11939
ISHREE NATHJEE
[PHARMACEUTICALS AND|
IANR.
13 [SH. M.K NAGPAL, DISTRICTICENTRAL 02 ICS(COMM) 622/2019 03.05.2019 [PRERIT GUPTA VSVIBHOR GUPTA|9810276587 [18.12.2024 2056 [NA ICONTESTED [NA INA [SUIT _FOR|
PUDGE, COMMERCIAL COURT [SANJIV VERMA IRECOVERY/|
02 ICS(COMM) [2369/2022 [19.10.2022 IM/S ORIENT LINKS PVT{MAHESH 9810493325 [10.12.2024 760 [NA ICONTESTED INA ISUIT FOR|
[LTD. VS RUPAM JHA ISHARMA IRECOVERY/|
1302 ICS DJ 5733/2018 01.08.2018 [UNION BANK OF INDIASAMARENDRA (9999114922 [24.12.2024 2337 INA ICONTESTED INA INA [SUIT _FOR|
'S RAM AVTAR IKUMAR IRECOVERY|
Boz [CS(COMM) Fo/2024 [3.01.2020 SXK. EDUCATION _ VSROHIT C 1.12.2024 1804 INA ICONTESTED INA INA [SUIT _ FOR|
IAPNA BACHPAN|VASHISHT IPERMANE
[PLAYWAY SCHOOL INT
INJUNCTI
ION
14 [SH. ASHUTOSH KUMAR, DISTRICTWEST ICS ICS (COMM)/507/2022 10-06-2022 IM/S SECURE MOBILEANKUR 9871770767 [11-12-2024 915 [Yes IDISMISSED ONNil INil
PUDGE (COMMERCIAL COURT) [NDIA Vs M/S BRADSHARMA(P), [MERITS
IAUTOMOTIVE PVT LTD|
IAND ANR
ICS ICS (COMM)/184/2020 09-07-2020 M/S AM INFOMATICSKAPIL 9873164160 [21-12-2024 1626 [Yes IDECREE INil INil
PVT LTD Vs LOVEGUPTA(P),
ICHAUHAN
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ICS (COMM)/451/2019 21-09-2019 GALAXY OFFICE CHAIRRADHA RANI9999498856 [23-12-2024 1920
s DESIGN ANDDHAUNI(P),
IORGANISE
ICS ICS (COMM)/692/2021 23-12-2021 M/S KARMERKARTIKEY 9560405505 [24-12-2024 1097 [Yes IDECREE INil INil
[ELECTRONICS ASIAINAYYAR(P),

IPACIFIC PVT LTD Vs C
[DIREKT EVENTS AND
[EXHIBITIONS PVT LTD

5 [MS. HEMANI MALHOTRA WEST ICS COMM ICS (COMM)/573/2021 22-11-2021 IM/S OKAYA POWER PJSUKHMANI 7302147737 |05-12-2024 1109 days [No IContested INIL INIL
IDISTRICT JUDGE (COMMERCIAL ILTD. Vs M/S BRIGHTSINGH
ICOURT)-02 IAUTOZONE P. LTD.
ICS COMM ICounter Claim/35/2022 26-05-2022 IM/S BRIGHT AUTOZONESUKHMANI 7302147737 |05-12-2024 924 days No IContested INIL INIL
[PVT. LTD Vs M/S OKAYASINGH
[POWER PVT LTD
ICS COMM Misc DJ/731/2024 [19-11-2024 ISpring Logistics Pvt LTd V§PRASHANT 9811937371  [16-12-2024 27 days No IContested INIL INIL
arun Sehgal IDIWAN
16 [SH. DIG VIJAY SINGH, DISTRICI|WEST ICS (COMM)/198/2024 45349 [Surinder Sethi Vs Gulshan| INOT 45645 296 Yes [Decree INil INil
WUDGE (COMMERCIAL COURT)-03 erma IMENTIONE
D
7 ISH. SANJAY JINDAL, DISTRICTWEST ICIV DJ ICS (COMM)/195/2019 131/05/19 IPIN TALWAR VS M/S SVIJAY 9810001977 |05/12/24 2015 INA IDECREED INil INil
WUDGE (COMMERCIAL COURT) S CONBUILD PRIVATEMALHOTRA
[LIMITED
ICS (COMM) ICS (COMM)/330/2023 11/04/23 IAXIS BANK LIMITED VSDHARAM DEV 9810072439 [07/12/24 606 INA WUDGEMENT INil INil
JASPINDEER SINGH
ICS (COMM) ICiv DJ/993/2018 130/08/18 M/S SONAM FURNITUREMUDIT 9582382576 [17/12/24 2301 INA IPLAINT RETURNED [Nil INil

S M/S WOOD TECHSHARMA
ICONSULTANTS P. LTD,

IAND ORS.
18 [SH. AJAY GUPTA, DISTRICT|WEST ICS (COMM) 3/2024 06-12-2024 State Bank Of India VSSHALINI 9899408618 [06-12-2024 ICONTESTED
WUDGE (COMMERCIAL COURT) IDeepak Soni [UPADHYAY
ICS (COMM) l111/2024 09-12-2024 Majid Khan Prop S KSUMIT ARORA [9810760082 [09-12-2024 ICONTESTED

[Enterprises Vs Gagandeep|
|Singh Kochhar Prop Grd|
Motors

ICS (COMM) 554/2021 [16-12-2024 M/S NARULAPRATEEK JAIN (9717528093 [16-12-2024 ICONTESTED
ICORPORATE
[RELOCATION Vs M/S KCT|
[TRADING P. LTD.

ICounter Claim l50/2022 [16-12-2024 M/S NARULANAVEEN 9810833833 [16-12-2024 ICONTESTED
ICORPORATE ISHARMA
[RELOCATION SERVICES
[PVT LTD Vs M/S KCT|
TRADING P. LTD.

ICS (COMM) 877/2023 17-12-2024 IM/s Vintage Credit AndGAURAV 9999797220 [17-12-2024 ICONTESTED
[Leasing Pvt Ltd Vs AnilMALHOTRA
[Kumar

ICS (COMM) 156/2024 20-12-2024 Ms Tikuram Associates LIJROHTASH 9811207995 [20-12-2024 ICONTESTED

s Ms Alco Foods Pvt Ltd [KUNWAR
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23-12-2024 ICONTESTED

ICS (COMM) [226/2019 23-12-2024 IMS SEEMA VATS Vs§R.K. KOHLI 9810340985
[KOTAK MAHINDRA LIFE

INSURANCE CO LTD

ICS (COMM) [78/2022 24-12-2024 IARVIND RAISOLHVISHAL 9871000801 [24-12-2024 ICONTESTED
[PROPRIETOR OF ARVIND|
[RAT Vs MEDICAL
ISUPERINTENDANT, ESIQ
[HOSPITAL
ICS (COMM) [274/2023 24-12-2024 IM/S NEW ENTERPRISESUSHA PANDEY [9868643592 [24-12-2024 ICONTESTED
s MEDICAL
ISUPERINTENDENT ESIQ
[HOSPITAL

19 [SH. NARESH KUMAR MALHOTRA,WEST ICS (COMM)/413/2019 ICS (COMM)/413/2019 19-09-2018 IAMIT VOHRA Vs SANYOG 09-12-2024 ICONTESTED
[DISTRICT JUDGE (COMMERCIAL VYAS
ICOURT)

ICS (COMM)/414/2019 ICS (COMM)/414/2019 19-09-2018 IAMIT VOHRA Vs SANYOG 09-12-2024 ICONTESTED
IVYAS

ICS (COMM)/776/2023 ICS (COMM)/776/2023 18-10-2023 [PUNJAB NATIONAL 20-12-2024 ICONTESTED
[BANK THROUGH CHIER
[MANAGER Vs MS,|
PJASPREET KAUR PROP|
[FABLOOK

ICS (COMM)/16/2024 ICS (COMM)/16/2024 05-01-2024 Ashok Bansal Vs M/ 16-12-2024 ICONTESTED
|Altime Power Systems Pvi
ILtd

ICS (COMM)/121/2024 ICS (COMM)/121/2024 07-02-2024 [Kavita Goyal Vs Yamin 18-12-2024 ICONTESTED

20 [SH. ANURAG SAIN, DISTRICTINEW DELHI h ICS(COMM) 93/2023 08.02.2022 UDL INDIA PVT LTD/NISHANT 9810230791 [19.12.2024 685 [YES IDECREED INIL INIL IRECOVERY/|
PUDGE (COMMERCIAL COURT)-01 [THROUGH ITSIKUMAR
IAUTHORISED ISRIVASTAVA
[REPRESENTATIVE MR. JI|
SEONG HONG
21 [SH. VIDYA PRAKASH, DISTRICI] 5 IOMP (COMM.) o5 / 2023 01.08.2023 [DELHI METRO RAIIMR. ANKUR9999401558 [06.12.2024 1494 INA ICONTESTED INA INA [U/s 34
WUDGE (COMMERCIAL COURT) ICORPORATION VS. M/SCHHIBBER IARBITRATI
IGOEL  CONSTRUCTION| N &
ICO. ICONCILIAT]
[ON ACT|
ICS (COMM.) 92 / 2024 1.01.2024 STATE BANK OF INDIA [MR. AMIT|9654121578 [07.12.2024 312 INA ICONTESTED INA INA ISUIT FOR|
S. NITIN SONI ISINGH IRECOVERY|

ICS (COMM.) 688 / 2022 08.08.2022 M/S JAILAXMIMR. 19999309222 [18.12.2024 864 INA ICONTESTED INA INA [SUIT _FOR|
[ENTERPRISES PVT. LTD. HIMANSHU IRECOVERY|
S. M/S TENDHAWAN
[ELECTRONICS AND ANR.

ICS (COMM.) 537 / 2023 09.10.2023 M/S UNOSTRUCTURESMR. RUCHIR[9810201615 [21.12.2024 la40 INA ICONTESTED INA INA [SUIT _ FOR|
[PVT. LTD. VS. SHRIBATRA IRECOVERY/|
[SURENDER KUMAR|
ISULANIA

ICS (COMM.) 157 / 2022 [11.02.2022 IARDEE MALLMR. [NOT 23.12.2024 1047 INA ICONTESTED INA INA ISUIT FOR|
[MAINTENANCE IBIMLENDU IPROVIDED IRECOVERY/|
[SERVICES PVT. LTD. VS.|SHEKHAR
[PURSHOTTAM SARUP|
AGGARWAL HUF
IOMP (COMM.) 253 / 2024 10.07.2023 M/S SHIV SHAKTIMR. VINIT|9899252553 [24.12.2024 534 INA ICONTESTED INA INA [U/S 34
[ENTERPRISES VS. M/SGUPTA IARBITRATI
[HDFC BANK LTD. ION &
ICONCILIAT]
[ON ACT
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SH. VINEETA GOYAL, DISTRIC 2¥) Suit for recovery ICS (COMM.)/902/2022 18/11/2022 IPOOJA SHARMA VS ATAUJAVINASH 9871441764 |17/12/2024 760 ISUIT FOR|
WUDGE (COMMERCIAL COURT)-03 [BIHART VAJPAYEE[KUMAR IRECOVERY/|
[INSTITUTE OF MEDICALTRIVEDI [U/S 17 OH
[SCIENCE ICPC
Objection petition u/s 34 offOMP (COMM.)/156/2024 [25/07/2024 [IMANJU MAGAN AND ORSVIPIN KUMARQ873377373 [18/12/2024 1146 INO [PETITION INil INil [OBJECTIO
larbitration & conciliation act S MS TATA CAPITALICHAUDHARY IALLOWED IN
[HOUSING FINANCE LTD [PETITION
IU/S 34 OR
JARBITRATI
ISuit for recovery ICS (COMM.)/925/2022 26/11/2022 IGHANSHYAM SECURITY[SHANNU 9910389196 [19/12/2024 754 [YES IDECREED INil INil ISUIT FOR|
ISERVICE PRIVATEBAGHEL [RECOVERY/|
[LIMITED VS UNION OR IU/S 17 OR
[[INDIA ICPC
Suit for trademarks ICS (COMM.)/351/2022 16/04/2022 IM/S PRAKASH MASALAVIPIN KUMARI9873377373 [20/12/2024 979 [YES IDECREED INil INil ISUIT FOR|
ICO. PVT. LTD. VS ASTRONCHAUDHARY [TRADEMA
IMULTIGRAIN  PRIVATE [RKS
[LTD
Objection petition u/s 34 offOMP (COMM.)/98/2020 [25/11/2020 IGAIL INDIA LIMITED VSSAMAKSH 9560028080 [24/12/2024 1490 INO IPETITION INil INil [OBJECTIO
larbitration & conciliation act ISHIV KUMAR DOHAREY (GOYAL IDISMISSED IN
IPETITION
IU/S 34 OR
JARBITRATI
Objection petition u/s 34 offOMP (COMM.)/51/2021 06/04/2021 M/S SHIV KUMARASHISH 9810449980 [24/12/2024 1358 INO IPETITION INil INil BJECTIO
larbitration & conciliation act [DOHAREY VS GAIL INDIACHAUHAN IDISMISSED IN
[LTD IPETITION
IU/S 34 OR
JARBITRATI
23 [MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I [Petition U/s 34 of the Arbitration &OMP (COMM.)/15/2024 05/01/2015 ISURENDER KUMARSSh. Sunil Goyal (9811056767 [03-12-24 13620 INA IDisposed INA INA [Petition U/:
HUDGE(COMMERCIAL COURT) IConciliation Act IGOEL Vs M/S MOTILAL 134 of the
IOSWAL SECURITES LTD.. |Arbitration
&
IConciliation
12, New Court Block-I [Petition U/s 34 of the Arbitration &OMP (COMM.)/16/2024 l02/09/2014 SHANTI GOEL Vs M/§|§h. Vikrant Alo11- 03-12-24 13745 INA IDisposed INA INA [Petition U/
IConciliation Act [MOTILAL OSWAILMaheshwari 47194400 134 of thel
ISECURITIES LTD. |Arbitration
&
IConciliation
12, New Court Block-I [Petition U/s 34 of the Arbitration &OMP (COMM.)/43/2021 13-7-21 [RAHUL SAVARA VsSh. SK Gandhi 9810122555 [18-12-24 1264 INA IDisposed INA INA [Petition U/
IConciliation Act ISHIVRAJ KRISHA] 134 of the
IGUPTA |Arbitration
&
IConciliation
12, New Court Block-1 [Petition U/s 34 of the Arbitration &OMP (COMM.)/64/2021 12-10-21 ISHIVRAJ KRISHNA[Sh. RK Gupta (9999836766 [18-12-24 1163 INA [Disposed INA INA [Petition U/
IConciliation Act IGUPTA Vs RAHUY 134 of thel
ISAVARA |Arbitration
IConciliation
12, New Court Block-I (Civil Suit ICS (COMM)/132/2023 k-3-23 [KAMOD KUMAR THAKUﬂghA Sushill999967550  [19-12-24 656 Yes IDECREED INA INA Suit foy
s SANJAY KUMAR[Kumar [Recovery
[KAMAT
kg [MS. ANURADHA SHUKLASOUTH I6, New Court Block-T [Commercial ICS(COMM)497/2022 bo-8-22 [EMU LINES PVT LTD VYUDAY KUMAR [0810868162 [11-12-24 835 YES ICONTESTED INOT FILED [NOT [SUIT _FOR|
[BHARDWAJ, DISTRICT] IGDCM LOGISTICS JAPPLICA [RECOVERY
HUDGE(COMMERCIAL COURT) IBLE
I6, New Court Block-T Commercial IOMP(COMM)13/2024 b0-3-24 BHARAT LALWANI VSRAJAT 0811920714 |19-12-24 274 IN/A ICONTESTED INOT FILED [NOT [SECTION
GARIMA KUMAR ISRIVASTAVA JAPPLICA 34 A & (
[BLE IACT
I6, New Court Block-T Commercial ICS(COMM)4400/2020 17-12-20 INIKE INNOVATE C V VK.G.BANSAL  [26843455 |[23-12-24 1467 YES ICONTESTED INOT FILED [NOT [TRADE
[SUNNY ATHWAL JAPPLICA [MARK
[BLE




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
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MEDIATION  SETTLED) DECREE  EXECUTI
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25 [SH. SANDEEP YADA 17, New Court Block-I ICommercial ICS COMM/320/2019 I30/09/2019 IM/S RAKESH KUMARAjay Choudhary [9811356971 [21/12/2024 11909 IContested ICivil Cases--|
AND SON Vs M/§ commercial
[LIVEWIRES STUDIOS
[PVT. LTD. AND ANR.
17, New Court Block-I ICommercial IOMP COMM/33/2019 12-2-19 AERO CLUB Vs M/SPoonam Lau 9811149832 [24/12/2024 1849 INA IContested INA INA |Arbitration
IAMBIENCE &
ICOMMERCIAL IConciliation
[DEVELOPERS PVT. LTD. |Act, 1996~
34
17, New Court Block-I ICommercial ICS COMM/258/2023 I5-2-23 [EMU LINES PVT.LTD. VqUday Kumar (P) 9810868162, [24/12/2024 602 [Yes (Contested INA INA Recovery off
[INDENTA CHEMICALS| 18882303942 [Money--10
[[NDIA PVT LTD

26 [SH. SANJEEV KUMAR SINGH,SOUTH INIL
[COMMERCIAL COURT.

27 [SH. LOKESH KUMAR SHARMA,SOUTH k1o, New Court Block-IT ICommercial ICS/COMM/53/2022 16-03-2022 IALMADAR EXHIBITION &SANJAY [NOT 10-12-2024 634 - IDECREED F 1365 ICOMMERC
[DISTRICT JUDGE(COMMERCIAL [INTERIOR DECORATORKUMAR IAVAILABLE [[AL  SUIT]|
ICOURT) 'S CRAFT WORLD IRECOVERY/|

F MONEY
o, New Court Block-IT ICommercial ICS/COMM/135/2024 18-03-2024 R. K. ENTERPRISES VSDOLLY 9582628330 [18-12-2024 275 F IDECREED F 1365 ICOMMERC
[SHAH INTERIO AL  SUIT]|
IRECOVERY|
F MONEY
o, New Court Block-IT ICommercial ICS/COMM/591/2023 27-10-2023 [HARSHIT  SETHI _ VSSHARAD 9953018022 [23-12-2024 l423 S IDECREED F 1365 ICOMMERC
[BRIJHESGH GAUTAM [MALHOTRA [[AL  SUIT|
IRECOVERY|
|IOF MONEY
l4o, New Court Block-II ICommercial ICS/COMM/169/2021 12-04-2021 IAWFIS SPACE]SIMMI KAURNOT 21-12-2024 1349 F IDECREED F 1365 [COMMERC
[SOLUTIONS VSBAGGA IAVAILABLE [[AL  SUIT|
MGTECH P. LTD. IRECOVERY|
IOF MONEY
28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 ICS (COMM) [78/2018 l14-12-2018 REKHA (M/SAjeet Singh &9810039572 [12-12-2024 2190 INIL IDECREED INIL INIL
IMULTIMIND Tushar Thareja |&
ICREATIONS) Vs M/§ 9899324444
[UNISTAL SYSTEMS PVT|
ILTD
ICS (COMM) [265/2024 08-04-2024 INAIPAL SINGH VS GSBAB. K. Pandey &9811576230 [17-12-2024 253 INIL IDECREED INIL INIL
[BUILDERS PVT LTD Sanjay Gupta (& 9810170011
ICS DJ 1654/2018 05-11-2018 IM/S  SELVEL MEDIAFeroz Khan 8981016199 &21-12-2024 2238 INTL [NTL [NIL INIL
SERVICES PVT LTD VgDevanshu Yadav 9582591249
IM/S M/S SAHARA ONE|
MEDIA AND|
[ENTERTAINMENT LTD
IOMP (T) (COMM.) l01/2024 21-09-2024 ISUDEEP GANGULY Vs SM[Dembalya 9474147374  |24-12-2024 94 INIL [DISMISSED INIL INIL
IFINLEASE LTD Ganguly & Ajeef]
ISingh Johar

29 [MS. NEELAM SINGH, DISTRICTSOUTH-EAST INIL

WUDGE




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

30 [SH. AJAY KUMAR JAIN ICOMERCIAL SUIT ICS (COMM)/318/2020 14146 IM/S MEIDEN T AND DRAGHU 9873064721 45631 1485 IContested
INDIA) LIMITED Vs M/S[TANDON
[SUDHIR POWER]
[PROJECTS LIMITED
ICOMERCIAL SUIT ICS (COMM)/1084/2023  |45264 [RCPL. LOGISTICS PVTJGAURAV PURI (9833947824 [45638 374 VES Contested - -
ILTD. Vs RACHNA|
IOVERSEAS PVT. LTD.
ICOMERCIAL SUIT ICS (COMM)/292/2024 5401 M/S INCH ENVIROHARSHITA 8205565449 45638 237 [YES IContested - -
[TECHNOLOGIES PVT/GOEL
[LTD. Vs TPS
[NFRASTRUCTURE LTD.
ICOMERCIAL SUIT ICS (COMM)/2876/2024 5488 TPS INFRASTRUCTUREJOBY PJ0899855689 (45637 149 IYES IContested F- -
LTD. Vs M/S INCHVARGHESE
[ENVIRO TECHNOLOGIES
[PVT. LTD.
ICOMMERCIAL SUIT ICS DJ/161/2021 4242 [SUMIT SOHAL AND ORS/SUNEET 9811166736 145645 1403 INO IContested = -
s M/S MSD FABRICSNAGPAL
[THRU PROP. SMT. RENU|
IGUPTA
131  [MS. ANU GROVER BALIGA ISOUTH-EAST INIL
132 [SH. BHUPESH KUMAR ISOUTH-EAST 2 ICS (COMM)/50/2019 [20-03-2019 ISHRI ~ BALAJIOm Prakash Singh 9971194386 [13-12-2024 2095 [YES Contested -
[TRADERS Vg
[VARUN
IBEVERAGES
ILIMITED
ICS (COMM)/1239/2022 [24-12-2022 IMUSARRAT [Shakeel Ahmad 9871519304 06-12-2024 [713 [YES Contested -
IBANO Vs APEX|
[TRADING
ICOMPANY
ICS (COMM)/71/2023 [19-01-2023 M/S ROY|Ankush Mahajan 9910222350 19-12-2024 [700 [YES IContested -
IMITRA
[ENTERPRISE
[Vs NBCC INDIA|
ILIMITED
ICS (COMM)/261/2023 [18-03-2023 IM/S  UNIQUE[Jain & Verma Associates (9660729214 16-12-2024 [639 [YES IContested -
ICOLLECTIONS
[[INDIA PVT|
ILTD. Vs SH|
ISACHIN
ICS (COMM)/887/2023 3-10-2023 IPUNJAB [DEEPAKGOSWAML 8178640649 03-12-2024 427 [YES IContested -
[NATIONAL
IBANK Vs
[PANKAJ
IRASTOGI AND|
ICS (COMM)/890/2023 l03-10-2023 IM/S G AND 'UMIT KUMAR 9911740143 21-12-2024 445 [YES IContested -
ICONCRETE
ISOLUTION Vs
[M/S SUNRIS!
ICONSTRUCTIO
N CO.
133 [MS. NEERA BHARIHOKE,SOUTH-EAST 3 ICOMMERCIAL CASE ICS DJ/1232/2018 21-08-2018 IM/S ALUCO PANELSMUKESH - 12-12-2024 2305 [YES ICONTESTED
[DISTRICT JUDGE(COMMERCIAL [LIMITED Vs MANIKAKUMAR
ICOURT) ISINGH
ICOMMERCIAL CASE ICS DJ/1299/2018 29-08-2018 [M/S VALO AUTOMOTIVENAUSHAD 06-12-2024 2291 [YES ICONTESTED
[PVT LTD Vs SPRINT CARSAHMED KHAN
[PVT LTD




DISTRICT

COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE
REGISTRATIO RESPONDENT NAME MOBILE

N NUMBER

OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N OFFOR

ICOMMERCIAL CASE

ICS DJ/551/2020

03-11-2020

IC AND S ELECTRIC LTDRAHUL
s SUDHIR
ILIMITED

9899218215

[23-12-2024

1511

MEDIATION  SETTLED)
TOOK PLACE
ICONTESTED

DECREE  EXECUTI
ON OF

ICOMMERCIAL CASE

ICS (COMM)/248/2021

09-07-2021

[M/S IMPERIAL CABLESSahil Sharma
[PRIVATE LIMITED V§
ICANARA BANK

9811072845

18-12-2024

1258

[YES ICONTESTED

ICOMMERCIAL CASE

IOMP (COMM.)/103/2023

[10-11-2023

IANT TRAVELS PRIVATEMAREESH
ILIMITED Vs AXIS BANKJPRAVIR S AHA
[LIMITTED

98 9
000923

06-12-2024

392

[YES ICONTESTED

ICOMMERCIAL CASE

[EXECUTION
COMM.)/268/2023

l08-05-2023

IM/S JMD CRANES Vs M/§--
[THE INDURE PRIVATE
ILIMITE

06-12-2024

578

[YES ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/5/2024

l05-01-2024

Hitanshu Gupta Vs M/gAPOORV
[frina Nre TransportationAGARWAL
[Ltd

8420524375

11-12-2024

341

[YES ICONTESTED

134

IMS. NIRJA BHATIA, LD. DISTRICT]
VUDGE (COMMERCIAL COURT-

7)DIGITAL, SOUTH-EAST, SAKET]|
ICOURT

ISOUTH-EAST

30

il

135

SH. RAJ
[DISTRICT
ICOURT)

KUMAR TRIPATHI,|
JUDGE(COMMERCIAL

ISOUTH-EAST

39

ICS COMM

780/23

[17.02.2024

IMS  SYBEX SUPPORT|SAURABH
[SERVICES Vs THESHARMA
[[INSTITUTE O
ICHARTERED
IACCOUNTANT OF INDIA

9654443186

10.12.2024

297

INO IDECREED

INO INO

OMP (COM)

[2/2021

12.10.2023

INDRAPRASTHA IKARTIK
IMEDICAL CORPORATIONBHAGAT
S RAJ KUMAR

8126399945

13.12.2024

l428

INO IDECREED

INO INO

IEXECUTION COM-

291/24

29.10.2024

ZENITH ELECTROTECH]
[PVT VS KASHMIRI LAL
[KATYAL

[17.12.2024

149

INO [TRANSFERRED

ICS COMM

828/23

12.09.2023

[MS OMP PERFECT LENSROHIT BOHRA
'S MANNAT MONGA

9911000651

18.12.2024

NO IDECREED

INO INO

ICS COMM

u83/23

[19.05.23

IMD SHARIF KHAN VS M§
IP &G ENTERPRISE

[20.12.24

NO IDECREED

INO INO

136

[SH. PITAMBER DUTT, DISTRICT]
WUDGE (COMMERCIAL COURT)

[EAST

kog

IRECOVERY

241/2021

07-12-2021

[PVT. LTD. VS. SHUBHAM|SRIVASTVA VS|
IAGARWAL & ORS. IGURVINDER

IM/S DIALMY TRIP TECHAMIT KUMAR|

21-12-2024

1109

[YES ICONTESTED

INIL INIL

Pog

SECTION 34

108/2019

[11-03-2019

gEINGH
[PAWAN HANSVEDANT
[HUGHES IANKUR
ICOMMUNICATION INDIAMAHENDRU
ILTD.

[HELICOPTERS LTD. VS/[TOMAR VSA‘

[10-12-2024

2094

[NO ICONTESTED

INIL INIL

Pog

IRECOVERY

[177/2023

[27-05-2023

[BANK VS. ANKITANURAG
SHARMA IPRATAP

[PUNJAB AND SINDH[BK MISHRA VS|

03-12-2024

551

[YES ICONTESTED

INIL INIL

o9

IRECOVERY

53/2023

06-02-2023

IMANISH MITTAL IMEHTA VS|

ISURAJ TOMAR

[DBI BANK LTD. VS/PARTHIV JJ.

10-12-2024

669

[YES ICONTESTED

INIL INIL
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N
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o9 IRECOVERY 319/2023 20-08-2023 ICANARA BANK VS.M/SKUMAR 12-12-2024 1468 ICONTESTED
[BOLT ENTERPRISES ANDIVISHWAJEET
IANR. [VS. NAMAN|
IAGGARWAL
o9 IRECOVERY 13/2023 06-01-2023 M/S TELEBYTEDEV SAGAR VS]- 17-12-2024 [706 YES ICONTESTED INIL INIL
[PRODUCTS PVT.LTD. VS/SANDEEP
IM/S ROYAL PLAZA [MITTAL
o9 IRECOVERY 4/2023 23-01-2023 IMICRO9 MINECHEM[VISHWA - 20-12-2024 692 [YES ICONTESTED INIL INIL
[INDUSTRIES VS. DINESHRANJAN
[KHANDELWAL IKUMAR A\
IABHINAY
IGUPTA
37 [MS. RUBY ALKA GUPTA, DISTRICTIEAST INTL.
WUDGE (COMMERCIAL COURT)
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST 201, New Building KKD ICS(COMM) 102/2019 22.08.2019 [PARVEZ ANWAR VS RAISSHAMIM KHANJ9810249560 [10.12.2024 1937 F ICONTESTED No F
[DISTRICT JUDGE (COMMERCIAL)- IAHMAD [Execution
o1 ffiled till date]
ICS(COMM) [26/2024 24.02.2024 [RISHI PAL SHARMA VSINDER SINGH[9811309971 [13.12.2024 203 3 ICONTESTED No I
[SANCTITUDE [ADHIKARI [Execution
ICOMMUNICATION ffiled till date]
[DIGITAL MINING PVT|
ILTD
ICS(COMM) 113/2019 28.09.2019 OHD YAMEEN VS M/S[VISHAL TOMAR[9999952668 [20.12.2024 1910 - ICONTESTED No —
[NICE PACK AND ANR [Execution
ffiled till datd]
ICS(COMM) 17/2022 02.03.2022 IMEGH MEDITECH|NISHANT DAS (9899385987 [20.12.2024 1024 - ICONTESTED No —
[PRIVATE LIMITED V§ [Execution
ISEAWAYS SHIPPING AND| ffiled till date]
[LIGISTICS LIMITED
139 [SH. BRIJESH KUMAR, DISTRICTSHAHDARA 01, New Court Building/CS(COMMERCIAL) ICS (COMM) 197/2024 26-03-2024 [UNION BANK OF INDIAALOK KUMAR [9911000126 [04/12/2024 253 DAYS IYES IDECREED [EXECUTIO [NO
MUDGE, (COMMERCIAL COURT) ISHD/KKD/Delhi S VIJAY MOHAN ANR N NOT|
[FILED
01, New Court Building/CS(COMMERCIAL) ICS (COMM) 74/2020 l20/01/2020 SWATCH AG & ORS VSHARSH 9310707170 [09/12/2024 1785 DAYS [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/Delhi [LABHAM AGGARWAL [UPADHAYAY N NOT|
[FILED
3o, New Court Building{CS(COMMERCIAL) ICS(666/2022) 29/11/2022 EE PEE FABRIC PVT LTDIKAUSHIK 9654713565 [11/12/2024 743 DAYS [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi [PREVIOUSLY KNOWN ASCHETERJEE N NOT]
IMAPS CREATION PVT] [FILED
[LTD VS P.H. SHAHUL
[HAMEED
o1, New Court Building|CS(COMMERCIAL) ICS (COMM) 565/2022 07/10/2022 ISHRI ASHISH JAIN PROP.Mohd imran 9953401655 [19/12/2024 1804 DAYS [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi IOF M/S MISHTI TRADING| N NOT]
ICO. VS SHRI GANGA RAM| [FILED
SHARMA PROP. OF M/§
[UNI
4o |MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM NO 208 ICommercial ICS (COMM)/1/2019 03-04-2019 ICANARA BANK Vs MANOJIABHISHEK P3T0163405 10-12-2024 [p055 [Yes IDECREED [Execution [nil
WUDGE, (COMMERCIAL COURT) JAIN AND ANR [RAINA ot filed
JROOM NO 208 ICommercial ICS (COMM)/55/2024 19-01-2024 Bank Of Baroda Vs HussainSUDHA 9899913203 [10-12-2024 1326 [Yes IDECREED [Execution nil
IAmir Shekh ISHUKLA ot filed
JROOM NO 208 ICommercial ICS (COMM)/412/2023 18-08-2023 ISARAOGI SUPER SALESVARUN BEDI (8285672608 [13-12-2024 l478 [Yes IDECREED [Execution [nil
[PVT. LTD. Vs JATA ot filed
ISHANKAR PRASAD
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IROOM NO 208 ICommercial ICS (COMM)/266/2020 [17-02-2020 ILEVER FINVEST PRIVATESANJEEV 9818944000 [16-12-2024 1744 [Execution
[LIMITED Vs VIVEKNIRVANT ot filed
[HARIVYASI
IROOM NO 208 ICommercial ICS (COMM)/272/2020 l01-08-2019 [HAREY KRISHNAANKIT 7276358720 [24-12-2024 1947 [Yes IDISMISSED [Execution nil
ICORPORATION VSMIGLANT ot filed
SERVOTECH POWER]
ISYSTEMS
JROOM NO 208 ICS (COMM)/156/2021 12-03-2021 [SURESH KUMARVIKASH [P811379676 24-12-2024 1368 [Yes IDECREED [Execution nil
SHARMA Vs HIMANSHUBHATIA ot filed
MITTAL
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 303, New Court Building/EXECUTION [EX COM-87/2024 08-05.2024 IM/S SUNDRAM FINANCE 9911000126 (04/12/2024 205 [YES IDECREED [EXECUTIO [NO
PUDGE, COMMERCIAL COURT ISHD/KKD/Delhi [LTD VS GAURAV M N NOT|
[FILED
03, New Court Building{EXECUTION [EX COM- 95/2024 l15/05/2024 [RIHANA KHAN VS MOHD| 09/12/2024 205 [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/Delhi [SALIM KHAN N NOT|
[FILED
303, New Court Building/MISC DJ IMISC DJ- 979/2024 l10/12/2024 RIHANA KHAN VS MOHD| 11/12/2024 I IYES IDECREED [EXECUTIO NO
ISHD/KKD/Delhi [SALIM KHAN N NOT]
[FILED
303, New Court Building/CS(COMMERCIAL) ICS (COMM) 394/2023 07/08/2023 [STATE BANK OF INDIA VS 19/12/2024 121 IYES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi ISACHIN VERMA N NOT|
[FILED
Bo3, New Court Building/MISC DJ IMISJ DJ NO 1001/2024 19/12/2024 [PUNJAB NATIONAL 5 IYES [EXECUTIO [NO
ISHD/KKD/Delhi [BANK Vs RAJESH] N NOT|
[BABBAR & ORS. [FILED
42 [SH. PAWAN KUMAR MATTO DJISHAHDARA IC.No 304 ICS (COMM)/283/2023 IPUNJAB [29-05-2023 YOTI GAUTAM 7000041067 [13-12-2024 564 DAYS F IDECREED [Execution
COMM-04) [NATIONAL ot filed til
IBANK VS| date
[POOJA
IENTERPRISES
ICS (COMM)/548/2022 IANIL MITTAL{27-09-2022 IARJUN SANJAY (9899500164 [23-12-2024 1818 DAYS - IDECREED [Execution
VS VVN| not filed till
[TRADING PVT| date
ILTD.
ICS (COMM)/594 /2022 IGAURAV  JAINJ11-10-2022 JANIL DAGAR (9899372907 [17-12-2024 780 DAYS F IDECREED [Execution
VS PARVEZ] ot filed til
IAHMED date
43 |[MS. PREETI AGARWAL GUPTA,NORTH-WEST o6 ICivil [OMP COMM-85/2023 11-08-2023 [PREM LATA VS GOPALBRIJENDRA 07-12-2024 ICONTESTED
IDISTRICT JUDGE, (COMMERCIAL IGOYAL AND ANR. IPRATAP SINGH
ICOURT)
ICS(COMM)-285/2020 23-12-2020 [KUMAR BUILDERS Vsgsimran sharma 12-12-2024 ICONTESTED
[THE COMMISSIONIER]
INORTH DELHI|
UNICIPAL
ICORPORATION




DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

REGISTRATIO RESPONDENT NAME
N

OFPETITIONER NAME VSADV

ADVOCATE DATE
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NUMBER
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TOOK PLACE
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ON OF

ICS (COMM)-81/2020 l24-02-2020 SANJAY GUPTA Vs NSIK S RANA 21-12-2024 ICONTESTED
[[NFINIUM GLOBAL P LTD|
44 [SH.VINOD YADAV 1316 ICivil ICS(Comm.)/56/2022 24.01.22 IM/s Hari Om Chemicals Vs Bharata Arora  [N.A 06.12.24 1047 Days [Yes IContested IN.A IN.A
IM/s Toy Maker
ICS(Comm.)/454/2023 0.3.06.2023 onder  Chemicals &Manoj  KumarN.A 16.12.24 562 Days [Yes IContested IN.A IN.A
ICoatings Ltd. Vs. TulipAhuja
edicam
ICS(Comm.)/512/2021 01.10.21 [Enpeecon Vs. DharamrajManbhar Mittal [N.A 20.12.24 1176 Days [Yes (Contested IN.A IN.A
IContracts India Pvt. Ltd.
IOMP(Comm.)/113/22 06.10.22 M/s Sunder Lal Vs. Union|C S Parashar IN.A 07.12.24 793 Days [Yes IContested IN.A IN.A
f India
IOMP(Comm.)/18/20 [16.12.20 IDelhi DevelopmentiRavi Prabha IN.A 10.12.24 1455 Days [Yes IContested IN.A IN.A
IAuthority Vs. DIMTS Ltd.
us ISH. AMIT KUMAR, DISTRICT JUDGE,NORTH INIL
ICOMMERCIAL COURT
46 |SH. UMED SINGH, DISTRICIINORTH INIL
WUDGE (COMMERCIAL)




SH. PANKAJ GUPTA, DISTRIC
WUDGE (COMMERCIAL)
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ICommercial Suit ICS COMM. 204/2023 21.04.2023 SUNITA  MITTAL 9810120000, [13.12.2024
IMUKESH SINGH ILOHIYA, 18010015536 ISUIT
ISHUBHAM
ISRIVASTAVA
603 ICommercial Suit ICOUNTER CLAIM. 32/2023[20.09.2023 MUKESH SINGH VSSHUBHAM 18010015536, [16.12.2024 l453 INO IDISMISSED INIL INIL IRECOVERY]|
ISUNITA MITTAL ISRIVASTAVA, 9810120000 ISUIT
IASHUTOSH
ILOHIYA
603 ICommercial Suit ICS COMM. 149/2023 25.03.2023 IAYUSHMAAN IDEEPENDER 9811300296, [20.12.2024 636 INO IDISMISSED INIL INIL IRECOVERY/|
[EDUCATION ANDHOODA, 9716805553 SUIT
ELFARE FOUNDATIONMOHIT BEDI
'S ARCHANA CHHIKARA
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SH. VIKAS DHULL, DISTRIC ICommercial Suit ICS (COMM)/64/ 2019 25-04-2019 WAGDSIH PRASAD GOYALSh. Manji9968199198 [19-12-2024 [DISMISSED
WUDGE, COMMERCIAL COURT. s RAJAN CHUGH IKumar Pathak
613 ICommercial Suit ICS (COMM)/123/ 2024 27-02-2024 Sanjog Jain Vs KamalSh _Sudhir K 9311041979 [12-12-2024 289 IDECREED INA INA INIL IRECOVERY|
[Enterprises [Baghel
613 ICommercial Suit ICS (COMM)/168/ 2024 22-03-2024 IM/s  Fire EngineeringSh Ravi Kant 9540222267 [10-12-2024 263 [DECREED [NA INA INIL IRECOVERY/|
[Technology Vs M/s Flying
[Fire Services Pvt Ltd
613 ICommercial Suit ICS (COMM)/263/ 2024 16-05-2024 [UCO BANK Vs Sh Pravesh|Sh Sunil Kumar 9971955807 [20-12-2024 218 IDECREED INA INA INIL IRECOVERY/|
[Kumar Khanna
613 Objection U/O 9 Rule 13 CPC IMISC DJ ADJ/3896/ 2024 [28-08-2024 [BIRJA NAND KATARIA VsSh Jitenden9810511644 [03-12-2024 97 [DISMISSED  [NA INA INIL |09 RULE 13
IRAJU RAM AND ANR [Kumar Garg ICPC
49 [SH. AMIT BANSAL, DISTRICTSOUTH WEST 614 ICOMMERCIAL SUIT ICS(COMM)/559/2023 19-12-2023 SHYAM SUNDER GARGMR. VINAY|9015623262 [18.12.2024 1365 DAYS INIL IDECREED INIL INIL [NIL
PUDGE, COMMERCIAL COURT-03 S MR. KARAN SINGHAL |GARG
614 ICOMMERCIAL SUIT ICS(COMM)/71/2021 19.02.2021 M/S SHUBHAMMR. SATISH|8860455133 [24.12.2024 1404 DAYS INIL IDISMISSED INIL INIL INIL
[NFRATECH VS THEMISHRA
IGULISTAN COA
IOPERATIVE CGHS
614 IMISCELLANEOUS MISC DJ ADJ/18/2024 12.01.2024 DAGAN NATH GUPTA VSMR. AK{9312982075 [11.12.2024 1334 DAYS INIL IDISMISSED INIL INIL INIL
ISOHAN LAL GUPTA IPANDEY
614 IARBITRATION IOMP(COMM)/3/2024 04.03.2024 [SHILPA VERMA VS HDFOMR. GAGAI\3§860538313 19.12.2024 200 DAYS INIL [SET ASIDE INIL INIL INIL
[BANK LTD IKUMAR
ISINGHAL
614 IARBITRATION IARB.A.(COMM)/05/2024 [05.04.2024 ASHUTOSH YADAV VSMR. VIKA§|§860604258 21.12.2024 260 DAYS INIL IREJECTED INIL INIL INIL
[PUNJAB NATIONALNAIN
[BANK
50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST 509 ICS(COMM) I554/2023 14.12.2023 [INDOLOG LOGISTICS PVI|SANDEEP 9810934697 [04.12.2024 1356 DAYS [YES ICONTESTED- INIL INIL INIL
PUDGE, COMMERCIAL COURT-04 [LTD VS KANCHANKUMAR KARN IDECREED
'ANJIYA PVT LTD.
509 ICS(COMM) 62/2021 18.02.2021 IM/S ALP OVERSEAS PVIKULVINDER [9818143967 [09.12.2024 1390 DAYS [YES ICONTESTED- INIL INIL INIL
ILTD VS M/S PRECITECH|SINGH IDECREED
[ENCLOSURES SYSTEM:
[PVT. LTD.
509 ICS(COMM) 160/2023 03.10.2023 [INDIAN OVERSEAS BANKMUNISH 9711008269 [10.12.2024 434 DAYS NO ICONTESTED- INIL INTL INIL
'S KISHOR KUMAR ICHANDER IDECREED
JOSHI /SACHIN]|
IBHARGAVA
509 ICS (COMM) k12/2023 06.03.2021 [ANIL RAHEJA VS VINODSURENDER 9990416778 [16.12.2024 1381 DAYS INO ICONTESTED- INIL INIL INIL
[PARASHAR ICHAUDHARY IDISMISSED
509 ICS(COMM) 187/2020 03.12.2020 STATE BANK OF INDIA VSR. K. SINHA 9811255673 [19.12.2024 1477 DAYS IYES ICONTESTED- INIL INIL INIL
[RAKESH KUMAR SINHA IDECREED
509 ICS(COMM) 35/2020 18.01.2020 IMANVI IMPEX VS M/§VIVEK 9999137818 [23.12.2024 1801 DAYS ICONTESTED- INIL INIL INIL
[BIRD CLOTHING IKATARIA IDISMISSED
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o9 ICS(COMM) [122/2021 22.03.2021 SUMIT KHURANA VSSURENDER 9911073252 [23.12.2024 1372 DAYS ICONTESTED-
[PAWAN CHOPRA IKUMAR IDECREED

509 IOMP(COMM) [12/2020 05.03.2020 [SUDHIR KUMARP K BHARDWAJ|9811325484 [24.12.2024 1755 DAYS ICONTESTED-  SET|NIL INIL [NTL
IAGGARWAL VS M/S BMA| IASIDE

ISTOCK BROKING AND|
ORS.
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